The General Basic Grant eguivalent to 1.5 per cent of the previous vear's divisible poal is
available to all states during FC-XlI's award period, 2010-15. The Special Area Basic Grant,
amounting to Rs.798.3 crore, has been allocated baged on the basis of Re.20 per capita per year for
the duration of FC-XII's award period. The Special Area Grant has been carved, \ inter alia, out of

the Gereral Area Basic Grant.

(o) and (d) Guidelines for release of grants to local bodies, based on the recommendations of

the Thirteenth Finance Commigsion, are being framed.
New loan disbursal system by RBI
$173. SHRIDHIRAJ PRASAD SAHU : Will the Minister of FINANCE be pleased to state:

(a) whether the State Bank of India (SBI) has discontinued the decentralized |can system

and has started centralized system at its place;
(b  if so, the details thersof;
(c)  the time takenin disbursing loan thraugh this new system;

(d) whether the general public is facing difficulty in contacting Zonal Area Loan agents to

know the status of their lcan; and
(e)  if so, the remedial measures taken by Government in this regard?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI NAMO NARAIN MEENAY:
() and (b) State Bank of India {SEI) has reported that in all their major centers, the loan system
has been centralized subsequent to Buginess Process Reengineering. However, in a few centers,
SBl is still continuing with the decentralised loan system. The details of the centralized processing

centers are s under:-
(i3 Retail Loan - 33 centers
(i) SME Loan - 34 centers
(i) Retail cum SME Loan - 81 centers
(iv)  Rural Center (covering all loans) - 315 centers

() to () 8Bl has prescribed Tumaround Time (TAT) for various loans proposals. The details

are given below:-

(1) Housing Loan - & days

FOriginal notice of the guestion was received in Hindi.
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(i)  Education Loan - 5 days

(i) Carlcan - 2days

(iv) SME Loan - 8 days

(v)  Other Martgage Loan - & days

(v) High value lcans to corporates - 30-35 days

SBl has informed that normally the general public does not face difficulty in contacting the
relevant official/ person in ascertaining the status of their loan application. They can also ascertain
directly from the branches from where the proposal was sourced as well as from other marketing

autfita.
Mid-carsear training programme for IRS (C&CE)
174, SHRI BAMA CHANDRA KHUNTIA: Wil the Minister of FINANCE be pleased to state:

(a) whether Government has & mandatory mid-career training programme for the IRS

(CA/CE) officers like in the case of all India services;
(b) ifso, the detalls thereof;

(c) whether the names of officers from the IRS (CA8eCE) are being forwarded for post of

Jaint Secretary and above in the Central Ministries; and
(d)  the officers from which years of recruitment are being considered now ?

THE MINISTER OF STATE IN THE MINISTRY CF FINANCE (SHRI S. S. PALANIMANICKAM:
(&) No, Sir.

(6) Doesn't arise inview of (&) above.

(o) and (d) Yes, Sir. The names of IRS (C& CE) Cfficers who send their willingness ta hald
the paost of Joint Secretary and above at the Centre under the Central Staffing Scheme are forwarded
to the Department of Parsornel & Training for consideration of their case for selection against the
post for which they are elighble. In the year 2010, 1IR3 (C&CE) Officers of 1983 batch were

considered for empanelment at the level of Joint Secretary.
Membership of financial action task force

78, DR. T.SUBBARAMI REDDCY Wil the Minister of FINANCE be pleazed to state:
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